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LO ABBA DEBATE 

I 

LOK SABHA 

Tuesday, January 22, 1980/Magha 2, 
1901 (Saka) 

The Lok Sabha rnet at Elev .n of the 
, Clock. 

THE SPEAKER pro tem, (SHRI JAGJIVAN 
RAM) in the Chair] 

MEMBERS SWORN 

Shri S. M. Krishna (Mandya) 

Shri P. J. Kurien (Ma~elikara) 

Shri A. A. Rahim (Cbirayinkil) 

Shri Balasaheb Vikhe . PatH (Kopar-
gaon) 

Shri More Ramkrishna Sadashiv 
{Khed) 

Shri PatH Vasantrao Banduji (San-
gli) 

Shri Narayan Sahu (Deogarh) 

Shri Kamakhya Prasad Singhdeo 
Mahindra Bahadur (Dhenkanal) 

Dr. R. Rothuama (Mizoram) 

Shri Fateh Bhanu Singh (Dhar) 

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): Sir. I have a point of order 
under Rule 376 tOI be read with Direc-
tion 2. 

Ther is a motion before the House 
tor the election of the Speaker. Accord-
ing to Direction 2, adjournment 
motion and calling attention notices 
h Ve a pr cedence over this motion. 
Ther is a Calling Attention given by 
my party on what is happening in 
• . am and Meghalaya and also there 

e adojurnment motions on serious 
rise' i~. Pric s and scarcity of kerso ene 

,'f ! 

2 

'and diesel oil all over the country, I 
would like to have your ruling in 
r gard as to whether the motion c n 
be taken up for discussion by th 
House. (InterruptiQns) I have started 
drawing daily allowance of Rs. 51/" 
from yesterday. 

, AN HON. MEMBER: That win not 
~lve the problem! (Interruptions> 

SHRI JY'OTIRMOY BOSU: Accord-
'ing to Direction 2, these things have 
precedence over the motion. If you 
read Rule 56 also, it gives a clear in .. 
dication that these mo.tions should be 
taken up adjourning the other busine s 
of the House. I woUld request you to 
be good enough to give your ruling 0 
that we can proceed with the busin 

MR. SPEAKER: The hon. Member 
is an old member and an experienced 
member of th l!o.use. He is awar of 
the rules. I presume,he is awa of th 
conventions as well .... 

SHRI JYOTIRMOY BOSU: Ther 
should be either a rule or a direction 
to say that conventions will have pre-
ced nce over the rules and the diI ec· 
tions. That also should be put in black 
and white and I shall b bouna by that. 

MR. SPEAKER: That will be put in 
black and white in due course. But 
the fact remains that the House ob-
serves certain conventions. On th' 
occasion also, the convention is to be 
observed. 

SHRI JYOTIRMOY BOSU Th e 
are very serious things. My party 

has given a alling it ntion notk~ on 
happenings in Assam and adjournment 
motions on serious rise in pric and 
non-availa illty of kerosen and di 1 
oil II over the country. These are v r 
important matters. I want your rulli 
on that. 
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MR. SPEAKER: The convention does 
not detract from the merit 1)f the mo-
tions which the hon. Member proposes 
to move. If he will have the patience, 
he will observe the conventicn and, 
after the President's Address he will 
move all these motions. 

11.15 h . 

ELECTION OF SPEAKER 
MR. SPEAKER: Shrimati Indira 

Gandhi may now move the motion. 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI): Sir, I beg to lnove: 

'Th t Shri Bal Ram, a Member of 
this House, be chosen as the Sp~aker 
of this House." 

MR. SPEAKER: Shri Bali Ram 
Bhagat may second the motion. 

HRI BALI RAM BHAGAT (Sita'" 
m arhi): I seccnd the motion. 

MR. SPEAKER: Shri Narayan 
Datt Tiwary may now move the 
m'Otion standing in his name. 

fC'icu<i ('1';;:hll{"l) :1 
~{+r~~~ : 

tt~ ~ 'Ul1 ~, \jff ~ ~ 
~~~, ~ mnlGfif 
af'CXf&i ~ ~ I" 

,:) 

THE MINISTER OF LAW, 
JUSTICE AND COMPANY AFFAIRS 
(Shri P. Shiv Shankar): I 3econd the 

motion. 

MR. SPEAKER: I shall now put 
the first motion that is, the motion 
moved by Shrim'ati Indira Gandhi and 
seconded by Shri Bali Ram Bhagat 
to the vote of the HQuse. 

The question is: 

"That Shri Bal Ram, a Member 
of this House, be chosen as the 
Speaker of this House." 

,Tho e in favour may say "Aye". 

RON. MEMB S: Aye. 

MR. SPEAKER: Tho3e against 
lllay say "No'. 

I think the Ayes have it; the Ayes 
h ve it. The motion is unanimously 
adopted. 

The motion was adopted. 

MR. SPE.A1{E'R: 'I declare Shri :sal 
Ram duly elected as the Speaker of 
the House. Now, I. haVe great plea-
sure in inviting Shri Bal Ram to. 
occupy the Chair. 

(Shri Bal Ram was conducted to the 
Chair by the Pri1ne Minister and S1iri 

Charan Singh.) 

[MR. SPEAKER (Smu BAL RAM) in 
the Chttir] 

15.18 hn. 

FELICITATIONS, TO THE 
SPEAKER 

TIIE PRIME MINISTER (Shrimati 
Indira Gandhi): Mr, Speaker, Sir, I 
congratulate. ~ou on your assumption 
of the high oflice of Speaker. May I 
also take thb opportunity of extend-
ing ,my congratu1ations to all H.on'ble 
Members of the House on their elec-
tions? 

Sir, traditionally today is the first 
day of spring, a day of new begin-
nings, a day devoted to learning and 
to culture. It is a coincidence that 
YOur election, Mr. Speak&, has taken 
place today. But that does ntJt de-
tract from the day or the event; 
rather it gives it 'added significance. 

.India is kno,wn 'for it,3 adherence. to 
the ancient. Yet, it is ever ready to 
meet new situations and new chal-
lenges. In a fast-changing world, 
the need is for a fresh outlook, not 
just peri'Jdioal or occasional but con-
stant and continuing. 

You, Sir, are a son of the soil with 
'personal experienCe of the difficulties 
of the largest section of our people .. 
one On which we are all dependent 
for our survival. The Indian farmer 
is known not only for his sound 
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.common sense and practi al approach 
but al 0 for his devotion to our land. 
You have also wide knowledge of 
men and matters and are known for 
your culture and your courtesy. The 
present task is new to you just as 
membership of thls august House is 
new to many of us. 

I am sure you will soon find your 
way amongst the maze of rules and 
regulations and conventions and give 
fair and impartial treatment to all 
sections of the, House. But let us not 
lose sight of two facts: One that the , 
rules are there not for themselves 
but to facilitate the functioning of 
lh House; and secondly, that the 
purpOse of this HOU3e is not merely 
to have discussions and debates, or 
'indulge in verbal battles but to serv 
the people by attempting sincerely to 
find solutions f'Jr their multifarious 
and pressing problem ... . 

The Speaker is the custodian of the 
noble traditions of the House. It is 
his task to uphold the dignity of this 
august House. Although my Party 
has the great privilege of enjoJying a 
]arge majority, we expect no favours. 
We realise the importance of the 
OpPo"'i tion. The ~position must 
nave its due. But I do hope that 
this does not mean obstructing the 
O.)vernment from discharging its 
onerous duties. We are here, to do 
a job which has no parallel in size or 
complexity anywhere in the wide 
world. We seek the cooperation of 
all. 

Once again, on beh ali of the House 
'and On my Own behalf, I offer good 
wishes to the Speaker and aS3ure 
him of OUr fullest cooperation. 

SHR! CHARAN SINGH (Bagh-
pat): Mr. Speaker, Sir, I congratulate 
YOu incerely '.)n your election today 
to the Speakership of this ugust 
House. In the su ... cess of arliamen-
tary insti u io'1s ~ ou office plays a 
pivotal role. It depend ;s On how the 
Speaker conducts the p oceedings of 
the H\)use. If order is maintained 
impartially and strictly, I believe w 

will be able to conduct our proceed-
ings with benefit to publi gOOd nd 
public interest. If, as during r cent 
time , an impression g ts round the 
country that the proceedings of the 
Hou e are, not always conducted with 
dignity and decorum, then it will 
tend to denegrate th dignity f the 
House. We hope you will carry out 
your duties with strictness and im-
partiality and maintain order so that 
everybody has his opportunity to say 
whatever he, likes to say. 

Perhaps I n ed not add that the 
first condition of a debate in any 
institution, in any Convention or 
Conference, is that nobody is allowed 
to attribute motiv s to another man. 
Onc motiv s ar attributed, then the 
'8tmosphere gets degener t d. heat is 
developed aIld threats are a]s·.) some-
times n1ade, .tc. I hope you will 
forget, while in the Chair, that you 
are a Member of any particular Party 
and regard yourself as a custodian of 
the rights and privileges of th House 
as a whole. Particularly, I hay 
every hope that you will tak .. p cial 
ca e to prot ct th rights of the . 
Opposi tion. The ruling Party is in a 
majority and I hOPe that the ruling 
Party itself will take care to se 
that the rights of the Opposition are 
not turned down by the majority. 
But if this happens, we can look up 
to y\)u alone to safeguard our rights. 
In the interpretation o'f Rules and 
also in other matters, som right3 lie 
in your lands. If there are certain 
things which are not mention d in 
the Rules, then the final say in regard 
to those matters also lies in th 
hands of the Sp aker. We hope Y'.)U 
will try to see as I hav already said, 
that th right:; of the Opposition are 
not trampl d upon by th , sh el 
majority of the ruling Party. 

With the"'c words, I again ongra-
tulate you on Y'\)Ur election to this 
high office. 

H SAM R JE4 
(Howrah) : Sir, I congratul t you 
on being el ted unconte t d to thi 
high offie. A new Govemm n h 
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come into power, but with an old 
background: that is why we have 
great apprehensions. This Parliament 
also has a background. We have 
pas ed through a very turbu];ent 
atmosphere inside this Parliament, 
and I think your job will not be very 
easy. It will be a very difficult job 
to maintain impartiality, decency 
and decQrum in this House. 

Our Parliamentary democracy is 
now under very great stress and 
strain and, outside, I see that the 
toppling business is going on. Unfor-
tunately one of the, Cabinet Minister3 
very recently gave a call that in West 
Bengal the Left Front GOvernment 
should be thrown into the Bay of 
Bengal. (Interruptions) . I do not 
know whether it strengthens dem.o-
cracy or not, but it means· ultra-
democratic forces will be engineered 
to achieve that objective. Parliament 
is the highest forum where the grie-
vances of the people should get re-
flected. So, if the situation outside 
goes out of control, naturally, we 
repre3enting the people from out-
side-a section of the people, you 
may cell it-may alsO" get infected by 
the atmosphere outside. That is why 
a strong and purely impartial autho-
rity is necessary so that in conditions 
of a peaceful atmosphere the discus-
sions can take place here. So, keep-
ing in mind the atmosphere outside, 
I hope you will fully utilise your 
high office to keep perfect impartia-
lity, decency and decorum of this 
House. Otherwise, the parliamen-
tary democl'Qcy will be in danger. 

I xtend full co-operation in dis-
charging your duty on behalf of our 
Party and the people we represent 
and I hope that you will prove equal 
to your responsibilities and discharge 
all your noble duties impartially. 
With this, I conclude. 

SHRI RA VINDRA VARMA (Bom-
bay orth): Mr. Speaker, on behalf 
of the- Jan ta Party I rise to join the 
Leade of th H use 'Clnd the other 
hon. embers. who have congratulated 

our elevation to this high 

Mr. Speaker, you are entering to-· 
day on the :responsibilities of a high 
office which is hallOWed by the tradi-
tions of the parliamentary system, by 
symbolic significance as a repository 
of the rights of the people who are 
pledged to govern themselves, by its 
unflinching determination to uphold 
the rights and dignity of the Parlia-
ment as a whole as well 'ClS every 
Member of Parliament who has been 
~Jected to represent the sovereign 
people of this country, by its willing-· 
ness, as instanced in history to suffer 
martyrdom rather than to 'permit or 
to suffer incursions or indignities of' 
the rights of the House. 

You are succeeding to a line which 
is the lifeline of the parliamentary 
system in any country. You are 
succeeding to a line in QUr country 
which can boast of many hon. 
Speakers who have blazed a trail as 
far as the right3 of the people and as· 
far as the resistance of the people to. 
those who wanted to snuff out the 
rights of the peQple are concerned. 

Sir, to-day yOU have been elected· 
the Speaker of this House unanimous-
ly. You have ceased to belong to the 
majority. TO-day you belong to us, 
the House of the People. The 
responsibilities that You will under-
take will undoubtedly be onerous,. 
,especially in the present situation in 
Our country. On behalf of my Ptarty 
I would like to assure you that you 
will have the fullest co-operation 
from every Member of our Party in 
your attempt to discharge your 
onerous responsibility. It will be 
upto you to hold the scales even and· 
to ensure that every Member of this 
House enjoys the same rights in this 
House and outside. 

In a House, in a Parliament, num-· 
bers do matter as we, know to our 
cost. But even so, I would like to 
submit that it is the respon'"'ibility Qf 
the Speaker to ensure that numbers 
are not u ed to snuff out or swamp 
the rights of every individual mem-
ber of this House. 
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It wu.s said-you are perhaps new 
to this House atld there are many 
hone Members who are new to this 
House-that it is not so much the 
past which matters when you occupy 
that Chair but it is your responSe to 
the relentless challenges and 
responsihilities that you have in-
herited while occupying that Chair. 

Sir, on behalf of my party, once 
again I assure the fullest cooperation 
and I wish you well in the task on 
which you have embarked' today. 

SHRI C. T. DHANDAPANI (Pol-
lachi): Mr. Speaker, Sir, on behalf of 
the DMK party I take this opportunity 
t'O congratulate and felicitate you on 
your choice as Speaker of this august 
House. 

Sir, I am indeed happy to know that 
you have been a champion of the 
cause of the down-trodden and the 
poor people. I also know that you 
have discharged your duties without 
fear and favour when you were oc-
cupying the office of minister in your 
State. 

Sir, a uitable person is being ele-
vated to a suitable' place and at a 
suitable time '8S well. The recent land-
slide victory is a manifestation of 
political polarisation in which DMK 
believes. The people of this country 
have voted tor a stable and sensible 
government and, I hope, this House 
under your guidance and leadership 
will fulfil this commitment and that 
it will also continue tor a full term. 

Sir, the massive mandate given by 
the country is a complete demolition 
of individual interest. This clearly 
shows the ambitions of the people. 
There is no recognised Oppositio!l 
party in this House, the simple reason 
bing that the people have not recog-
nised them as Opposition. So, only 
G ou are functioning here. It i in 
tb e circumstances, Sir, that your . ob 
will very difficult. It is an estab-
lished ct that the Speaker i a 
symbol of impartiaJity and should 
wield his authority with the complete 
neutr lity ot an impartial judge. At 

the same time, many issues y 
in this House about le alities, co 
tutional aspects and t ,hnicaliti . In 
that case when you give your rulin, 
I request you, Sir, 1h t you should also 
take into consideration the aspirations 
and ambitions of the people who are 
expecting many things from this 
House. Mere technicalities and consti-
tutional aspects will not satisfy the 
common man. After saying all this, 
I once again congratulate you and 
assure yOu on behalf of the DMK 
party that the DMK group in Parlia-
ment will certainly maintain dignity, 
decency and decorum in this House. 
Once again I congratulate you on be-
half o.f the DMK party. 

SHRI YESHW ANTRAO eRA VAN 
(Satara): Mr. Speaker, Sir, allow me 
to give my hearty congratulation to 

. you On your elevation to this very 
high office whicth has very fine tradi-
tions for the last more than thirty 
years'. The people who occupied this 
Chair before you were v~ distin-
guished people and today you ar 
joining the ranks of these distinguish-
ed people. Therefore, I would like to 
lsay: Do well and keep the tradition 
of this House. 

I was reading about you this mor-
ning to know mOre about you and I 
found one very striking thing, that yOU 
were the Leader of the Opposition in 
Punjab Legislative Assembly. It 
rather heartened me ~o hear and read 
that a man who has got the experience 
of sitting on thi side is occupying 
that Chair. So, possibly you will not 
be required to be requested to keep 
the interest of the Opposition in 
mind. Sir, as a sitting Member for the 
last so many years in this Ho e. r 
would like to tell you on very good 
thing. I have observed that what is 
more important to succeed in th 
Chair is to know the mood of h 
House and, Sir, that mood of the 
House refl ts the national m 0, 
that is very im or ant. So th fir 
thin is, before you nt r th Hous 
to know the m od of the ou e nd if 
you enter the Hou e wi h h jud -
men 0 the moo of th c unt 
nossiblv at wi ID OU in t 
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House to get through these difficult 
times. The functioning of democracy 
in this country is very wIuable for Us 
and very valuable for everyone of 
us, but the functioning of democracy 
depends upon the functionin~ of the 
Lok Sabha; and if it does not func-
tion well aC(!ording to the traditional 
decorum and decency and other 
-things, then possibly some deteriora-
tion in the standards of d emocra tic 
values is bound to set in. 

Therefore, mu'Ch depends upon youe 
'Objectivity, how you make the judg-
ment of the situation, judgment of the' 
mood, judgment of the men who are 
to participate in this House and so on. 

I am sure as Q good Agriculturist-
because I was told that you had been 
given the Udhyan Pandit award and 
you are a very good gardener-possi-
bly that quality will be of much help 
to you here also. You will have to 
cultivate people, cultivate' people sit-
ting paticularly on this side of the 
Rouse if you want to get through 
rather SUCCA sfully. Well all my best 
wishes. Do well to help the country. 

HRr INDHAJIT GUPTA (Basir-
hat) : Sir, I !have great pleasure in 
~""ociating myself with the sentiments 

which have been expressed here by 
't)ther colleagues felicitatin.g you on 
your election-uncontested election-
to this high office. 

Sir, other members have made refe-
rences to the fact that the ruling 
party enjoys· a massive majority, 
practi ally a two-thirds majority in 
this House and they have also made 
references to the fact that on this 
side there is no recognised oppo-
sition but there are only oppo-
ition ~oups. That is true, but, 

at the same time I would respect-
fully equest you to remember and to 
bear in mind always that the ruling 
partv has WOn these elections securing 
42.58 p r cent of th totl(ll vote cast 
wh eas the oppo' ition, althou.~h not 
unified. have a ltog ther poned 57.42 
p r centj of the votes. (An hon. Mem-
her: Old st TY) W 11. it may be an 
01 st ry but many old storie'" have to 
b r 1a ed anew. You will bear .i.nJ 
mind therefore that the Opposition in 

this HOUSe has got every claim upon 
your indulgence, to see that we are 
given adequate opportunities to exer-
cise our rights here and to express 
ourselves. (Interruptions) I know that 
is also an old Istory about expressing 
apprehensions of a steam-roller majo-
rity and all that. But I hope for our 
sake and for your sake that those 
days will never return to this House 
when Members who have been 
elected and sent here by the 
people were placed in a position 
where they were not able to 
inform the country about what they 
were dOing and What they were saying 
here. (An hon. Member: What a 
.shame.) Your predecessor at that 
time-a good friend of ours whom we 
Il'espected very much-did plead his 
helple'ssness in that situation. We are 
trying here not only toO speak within 
1:he walls of this Chamber, but to be 
heard outside also. There was a time 
when an authoritarian censorship was 
impos d in such a way that our 
.speeches and our expressions in this 
House were cut off from the people 
outside. Anyway, I trust that gOOd 
sense will prevail and such things 
will not recur. 

I say this for your sake, Sir, be-
cause at that time the Chair was placed 
in a very difficult position and was not 
able to S'afeguard o,ur rights at all. 
Because this, is the first time that we 
have a Speaker who combines within 
hims'elf the role of a farmer as' we.]] 
as a scholar. We have had Presiding 
Officers here who were scholars, and 
We have had Presiding Officet:s here 
who were farmers but \ve never have 
had a Presiding Officer who was the 
combination of both farnler 'Clnd 
scholar. Sir, you will now have to deal 
with difficult and comp1icated situa-
tions which may arise from time t.o 
1ime. All I wish to say, Sir, is that 
you will be re~ponsive not only to the 
moods in this House but a1so the- moods 
prevailin~ outsid this House. We are 
11 ving through stormy times, tempe-
stuous tjmes I should ~ay. and clashes 
and conflicts on noJitical and econOmIc 
issue 'are inevitable out ide the Hou e 
and insid the House where they have 
to be properly reflected. So, I hope 
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itha:t with all experience and. sagacity 
twhich you ~ve acquired, and in the 
impartiality which you have, which we 

· confidently expect you to exercise in 
· this House, we will be able to see that 
the proceedings are conducted in a 
.dignified manner and nothing is done 
which denigrates or discredits parlia-
.mentary institutions outside. 

With these remarks, Sir, I would 
~nce again, on behalf of the Commu-
n ist Party of India Group, felicitate 
.you and congratulate you on your ele-
va tion to this high office. 

SHRI T'RIDIB CHAUDIHURI (Ber-
h ampore): Mr. Speaker, Sir, I rise to 

· join my voice with the sentiments 
that have been expressed by the 
Prime Minister and other distinguish-

d Members of this House to felici-
tate you on your election to this high 
office of Speaker. It has already been 
said that Speakership is the pivotal 
instrument in a parliamentary insti-
tuti-on and it is also a haloed tradition 
of parliamentary democracy inhabit d 
from the mother of Parliament ot 
Great Britain whose traditions we 
follow in many respects that the 
Speaker is the custodian of the rights 
of the House and that the Hou e also 
includes the Opposition. As a distin-
-guished Opposition Leader in the 
Punjab Legislature, you must be 
Knowing and appreciating that while 
the Government which has a massive 
majority behind it has the power to 
administ-er and run the country in a 
system of a parliamentary dern-ocracy, 
tb.e voice of the Opposition is also tb 
voice of democracy. I hope, S ir that 
under your able guidance that voice 
will not be stiffled and you win allow 
it to be fullv expressed out of the 
widest ambit of th rules that this 
Hou e ha framed to conduct its 
ihu~in Ss anrl the conventions that it 
follows. I do not vish to prolong my 

ch. r once again offer my heartiest 
congTa ulation~ to you. 

SHR EBR .. HIM ULA AN SAlT 
(Mani ri): Mr. Speaker, Sir. it i my 
proud rivilege to have this oppor-
tunitv of congratulating you on your 
tunanimoU9 election to the office of 

Speaker of the eventh .Lok S 
I am happy that a versatil p rson 
your stature has been elect d today 
to this high office. Sir, you are not 
only a farmer, but I understand, you 
are a person who has got vast experi-
ence in the political field and al () as 
leader of the opposition in the State 
Ie isla ture. 

The Prime Minister has describ 
you to be a person of culture and 
courtesy. I, therefore, hOPe that you 
will shine as one of th eminent 
Speakers of the Lok Sabha in th 
'coming days. You are the custodian 
of the rights of all Members of Parlia-
me'nt as also the parties here. I hop " 
that all sections of the Hou e and all 
groups in th Parliament will ree iv 

qual tr atm nt> justice and fairplay 
at your hands. I particularly wish 
that the smaller groups like Us will 
get better consideration. 

Sir, once again, I offer my congra-
tulations to you On b half of th 
Muslim LeagUe Party in thi Hous 
and also wish you all succ lSS. I al so 
offer you th cooperation of my group 
in Parliam nt, the Muslim Lague 
Party. I also pray: 

If o;r ij&1I¥01d ~ ~ ~, 

~~cfi~m-~~ " 

SHRI CHITTA BASU (Bara at): 
M r. Speraker, Sir, I consider it a ,great 
pleasure to associate mys If with th 
other distinguished colleagues of this 
House, including the Prime Mini teT, 
in extending th warmest feU ita-
tions to you on this occa ion of your 

]evation to the high office of he 
Speaker of thi great Hou e. 
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we have inherited in this House, but 
to further extend and enrich them. 
On . you r ests the responsibility to 
ensure meaningful and purposeful 
deliberations in thls great House 
which is the apex body of the Indian 
people. In one word, I would say that 
on you rests the responsibility of not 
only maintaining" the health -of the 
parliamentary democracy, but also 
sustaining it and further strengthening 
it. 

The Seventh Lok Sabha has got 
certain unique features of its' own. It 
has taken birth in an extraordinary 
situation in our country. The entire 
nation is passing through the ordeal 
of an economic. political and other 
crisis, and this crisis is bound to create 
stresses 'and strains outside. The 
Parliament being the mirror of the 
nation, the Members are bound to 
respond or react to the moods out-side. 
We hoPe and trust , that you, as an 
.experienced par liamentarian, will 
understand that. Every Member ot 
this House belonging to different sec-
tions of political opinion deems it a s 
his responsibility to focus those issu~ 
within this House. Within the frame-
work of the rules We hope and trust , 
that you would extend your coopera-
tion and help and guide us in raising 
those issues, concerning the nation SO 
that the nation can get a purposeful 
and meaningful direction. 

Sir , on behalf of my group, the For-
w ard Bloc, I extend you heartiest 
felicitations again and assure you of 
all cooperation in the discharge of your 
duties in this House. 

DR. FAROOQ ABDULLAH (Sri-
n agar): Sir on behalf ot the National 
Conference, I want to congratulate 
you. L ike me, there 'are many Mem-
bers in this HOUSe who are new to 
this Parliament. We have come not 
merely as an opposition, but I always 
thought that all ot U s are here to build 
India. And in building India we all 
have to unite whether in opposition, 
whether in majority or in minority 
nd for this we mu t not start think-

ing now what has happened in the 

past. We should think in terms of 
building this nation which, even after 
33 years of independence, is still miles 
·behind other countries. I want to 
assure you, Sir, that I and many young 
people who Ihave come to this House 
are here because we have a duty to· 
fulfil. We want to remove poverty; 
we want to remove misery; we want 
to . g? forward. 

I feel that even though we are sit-
ting here on the Opposition side, we 
are all one. We all belong to this 
great nation called India. I hope that 
this Opposition, which is divid-
ed into multiple goups, wil unite 
under one banner as Indians and try 
to give a forward motion to the train 
Which has stopped. I feel it is impor-
tant that we should not oppose just 
for the sake of opposition; but that. 
,ve should be constructives in what-
ever we oppose. Otherwise, we shall 
merely 'Stop that train of progress for 
a short while. 

India today is faced with great 
dangers, dangers within and dangers. 
from outside. I pray to God that He 
should guide us all in trying to dis 
perse those clouds which are hover-
ing around our country. 

r want to assure you, Sir, on behalf' 
of the National Conference and of 
many young people who are in this· 
Hous·e, whether sitting On this' side or 
on the other side that we are here 
to make your task easier and that we 
'are here to build this country. I pray 
to God that He should grant you long 
life and courage to fulfil your duty to' 
safeguard our nation. 

May God bless you! 

SImI N. SOUNDARARAJAN (Siva-
kasi) : Mr. Speaker, Sir, on behalf of 
the All India Anna DMK Parliament-
ary Party it is my proud privilege to 
offer our hearty felicitations on your 
1 vation t o this Chair. 

The Chair in the Lok SabRa has 
glOriOUS traditions which were enriched 
by your distinguished predecessors. 
Your unanimous election to the Chai 
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is a tribute to your many-splendoured 
personali ty and to the ~onfldence of 
this House in you, for conducting the 
affairs of the House in accordance with 
the high traditions of this House. You 
are the custodian of the rights and 
privileges of this House; and we have 
every confidence that with a man of 
your experience in the Chair our 
rights are safe in your hands. 

On behalf of my party, I would like 
to assure you of Our whole-hearted 
cooperation and to convey our very 
best wishes for success in steering this 
House to new heights of endeavour, in 
the interests of our glorious country. 

I 

SHRI FRANK ANTHONY (Nominat-
ed-'Anglo-Indians): Mr. Speaker, Sir: 
I have great pleasure, Mr. Speaker, in 
welcoming you to your high and indeed 
uniquely responsible office. I welcome 
you in my capacity as the senior-most 
Member of this House. I .b.ave had the 
privilege to be continuously a Member 
of this House for 35 years, from 1942 
to 1977. If I may say so, during those 
35 years, I have seen the scroll of par-
liamentary history and of conventions 
unfold before my eyes. 

If I may make some respectful ob-
servations inevitably Mr. Speaker, 
Speakers ha ve differed in their ap-
proach and, if I may say so with utmost 
of respect in their capacities. I do not 
wish to make any omparison, be-
cau e comparisons are usually odious. 
But may I say just this-that in my 

not negligible experience, I found 
perhaps, in Speaker Mavalankar, on 
of the greatest we have E~ver had. 

It wa said of him that he was ultra 
strict. But I thought he was firm and 
correctly firm; and because of that he 
was able to maintain the highest stan-
dards not only of decorum but of par-
liamentary debate. After that, in vary-
ing degr es, th re has been a steady 
decline both in standards of decorum 
and in standards of debate; and to put 
it euphemistically sometimes the Hous 
has tended to become a bear garden. 
I would not use any other metaphor. 
Som HInes it had been a matter of 
sadness to some of the Senior Member 
that certain M mb rs almost specialised 
in an attitude of defiance of the Chair. 
Zero Hour has become an opportunity 
for exercise by some Members of noth-
ing short of rowdyism, deliberately 
contemptuous attitude towards the 
Chair. And uniortunately some of th 
Speakers were if I may say so, a little 
weak; and yet Mr. Speaker yoU Will 

have to hold the scales ven. You will 
have to allow, if I may say so with 
respect a certain amount of latitude. 
In the heat of debate people will los 
their temper, in the heat of debate 
some people may use what may techni-
cally be descri d as unparliamentary 
languag , but if they are deliber tely 
flouting th authority of th Chaif, 
deliberate disord r deliberat contempt , 
can only bring you and your high offie 
and the House into contempt. There-
fore , if I may very r p tfully ub-
mit, the Chair will have to r pres n 
a sort of amalgam 01 firmn ss ith 
understanding. 
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After YOUr election you become the , 
custodian of the House. You belong to 
~he House. As Choudhuri Sahib has 
said it,-I do not know whether it has 
become a convention; it "might have 
become a salutary convention-you 
should belong to no party. Unfortunate ... 
ly because of the largely khichri syn-
drome that projects itself in Indian 
politics, salutary conventions have not 
been evolved. For instance, we tried, 
over the years, to evolve the cOnven-
tion that the Speaker would not be 
opposed in the General Elections but 
the parties would not agree. So far as 
resigning from a party is concerned, 
even there, I think it has become a 
convention that the Speaker is not a 
member of the parliamentary party of 
the ruling group, but I think some 
Speakers continued to be members of 
the Ruling Party; and because of the 
opposition being in effect minuscule if , 
J may say so with respect, Mr. Speaker, 
p rhaps you will have to give dispro-
portionate opportunities for debate and 
discussions to the opposition-'<iispro" 
portion ate as against their number. 
There may be a tendency, I say this 
with respect, because of its overwhel 
with respect, because of itS' over-
whelming strength in the Ruling 
Party, to be intolerant. They will 
have to exercise a certain amount of 
restraint. But it will have to be a 
,two-way traffic. The opposition als01 
will have to exerci e restraint because 
amount of frustration. That frus -
ration may express itself in a certain 

amount of irresponsibility. 

SHRl JYOTIRMOY BOSU (Diamond 
Har OUf ) ~ After get ing 57 per cent 
votes? 

(Int€TT'Uptions) 

SHRI F1RANK ANTHONY: There 
should not be 67 per cent irresponsi-
bility. 

(Interruptions) 

AN HON. MEMBER: You may be 
100 per cent irresponsible. 

(Interruptions)' 

12 hrs. 

SHRI FRANK ANTHONY : Mr. 
Speaker, I hope that all sections of the 
House will be alert to enforce decorum 
in the H'ouse. May I say this, with 
some respect, in certain of the smaller 
matt rs there are many new Members, 
but in smaller matters too We may 
start in the right direction. Members 
should learn from the beginning that 
they should not jump up and speak 
when you, Mr. Speaker or indeed the 
Chairman is on his feet. They should 
not give this House a kind of mela-
atmosphere; they should not start 
walking about and they sho,uld not 
start walking between you and the 
mem ber speaker. There has also 
been-you will have the opportunity 
of seeing the House function-a great 
deal of waste of time. Some Members 
specialise in making 15-20 minute 
speeches on points of order in which 
there is no substance.' Before formula .. 
ting their points of order .... (Interrup· 
tions} I can s e some of my friends are 
beyond learning. Anyhow, I hope Mr. 
Spec ker. that they will learn, 

ay 1 'welcom you to your onerous 
and very challenging tasks1 
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MR. SPEAKER: I am grateful to 
the hon. Members for reposing their 
unanimous confidence in me by elect-
'ng moth exalted office of Speaker. 
lowe a debt of gratitude to the Leader 
of the House and I am also thankful to 
the Leaders of different groups in the 
Lok Sabha for their kind and generous 
words about a simple farmer like me. 

I am fully conscious of the high 
traditions of this Chair and of the 
stature of my illustrious predecessors 
@f the eminence of Shri Vithalbhai 

tel, Shri G. V. Mavalankar, Shri N. 
Sa·n j iva Reddy, Dr. Qurdial Singh 
Dhillon and otfters. In a few days we 
.shall be celebrating-our :Republic Day 
Which will mark the completion of 
thirty years of our Constit.ution. It is 
a great Constitution which has given 
us our Parliament and guide-Unes for 
the conduct of its business. Over the 
last three ' decades, it has stood the 

,. test of time and we are proud of it. 
Conscious as I am of this big job that 
has been en trusted to me today, I can 
only give one assurance to all the hon. 
Members that I shall do everything in 
my power to uphold the Constitution 
and be guided by its letter and spirit 
for conducting the business of the 
IIouse. In this gigantic task I have no 
doubt that I shall have your whole-
hearted goodwill, co-operatiOn and 
guidance. Since the Speaker has to 
peak for the House, as Speaker now I 

have to speak only one language and 
that is the language of the House. 

Every Speaker knows that con-
duct and beha viour is under clo 

scrutiny and subject to cons ant c . . _ 
cism. His hope is that tb critic' 
. 11 come in equal measure' from bot 
sid s of the House. If h is too as r-
tive he is likely to be called arrogant. 
If he fails to maintain th dignity d 
decorum of the House he is call 
weak. But I would neither li~ to 
called arrogant nor we~k. - I knaw v -y - --- - _...,_...__ - -
well that ~ the _xercise of his po~';_' 

th Speaker must not only be impar . 1 \ 
but ~5t-be see~ by the whole Hous - I 
and the country to be so. When I was 

elected to Parliament I was ch n 

a Member of a political party _ita 
which I have had long association. As 

Speak r , however, I will be a friend 

all of you, whichever side you sit . 

Hon. friends, I am quite aware of my 

primary and most important duty as . . Speaker, to protect the rights and pri-

vileges of the hon. Members. I can 

only assur you that 1 shall strive to 

the b st of my apacity to com up to 
your xpectations. It will be my proud 

privilege to uphold the dignity of th 

Hous and furth r enhance the prestige 

of th office which has been bestowed 

upon me. The Speaker is, after all, 

one of you-a Member of the Hous . 

He cannot claim to a repository 0 

all wisdom and all constitution 1 nice-

ties. 1 shall exercic:e the pow r of t . 

offic mor a a duty rather than a 

utborlty to main in it d orum. 
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Free d~bate, objective deliberations, 

, healthy criticism is the life and strength 

,of parliamentary democracy. As a part 

of my respon'sibility, I would do my 

best to promote this objective. I can 

... asSure you that it will never be my 

, endeavour to discourage free and 

frank but relevant discussion in. the 

House. I shall listen to the hon. 

Members on all sides, with an open 

mind. 

Th hon. Members may have different 

opinions and divergent views on various 

matters. But, one thing is common for 

everyone of us, that is, the progress 

and prosperity of the nation and good 

of the common man. I only hope and 

pray that with good-will and proper 

"un derstanding, We shall live up to the 

expectations of the people. 
• 

Everyone of you is aware that we, 

being the largest democracy, the whole 

world is watching Us with keen in-

terest. The r cent elections have once 

again proved to all mankind the in-

b r nt strength and vitality of our 

people's unflinching faith in parlia-

mentary democracy, which is so vibrant 

and throbbin with life. Fortunately, 

Indian democracy has proved to be one 

of the h althiest democracies in the 

orld. The voter has, onc aiam, given 

a clear decision and mandate to run 

the country according to law. It is n?t 

for me, to sermonize you, who are able, 

seasoned and mature parliamentarians. 

I am sure we shall prove ourselves 

worthy of the faith, the electorate has 

reposed in us. Let us prove that this 

Parliament is capable of leading the 

great people of India to prosperity 

within the frame-work of freedom and 

democracy. 

Friends, I view the Lok Sabha as 
the personification of the unity of the 
country. The varied and diverse :facets 
of our vast country are reflected here 
in their fullness. At -the same time, 
the unity of the country is reflected in 
your thoughts, deliberations and re-
solutions. Right from ancient times, 
we had a concept of democratic Gov-
ernment, which implied the consent 
of all for a common action: 

~~~~ 
~ cd ~ \iI(f{dl't 

I quote from . Rigveda and pray for 
purposive deliberations in this august 
House; 

mmt ~: ~r~fd: ~ . r '> 
~ 1f'f: ~~s:q~+itSf('t 

That is, 

Let our theughts be good alike; 

Let our meeting bring prosperity 
of all people alike; 

Let us think in unison fer tke gOOd 
of all. 

.. Thank you, 



2S Felicitations to MAGHA 2, 1901 (SAKA) the Speaker 

The House 'stands adjourned to meet . 
again tomorrow, the 23rd January, 
1980, hall an hour after the President's 
Addres~ 

GMGIPND-L--23SSUS-B-I-So--8go. 

12.11 hn. 

The Lok sabha then adjourned tfill 
half .. an-hour after the Address b1l the 
Presi dent on Wednesday, Januar1l 23, 
1980/ Magha 3, 1901 (Saka ). 




